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15.05 hrs.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
TWENTY-SEVENTH  RUEPORT
MR. DEPUTY-SPEAKER: We now take

up the Private Members'  Business.
The motion may be moved by Shri.Giri-
dhar Gomango.

SHR1 GIRIDHAR GOMANGO  (Kora-
put): Sir, on behalf of Shri  Amarnath

vidyalankar, 1 beg to move the following:—

““That this Housc do agree with the
Twenty-seventh Report of the Committee
on Private Mcmbers' Bills and Resolu-
tions presented to the House on the 9th
May, 1978."

MR. DEPUTY-SPEAKER: 1 amn sorry.
Shri A. N. Vidyalankar is here. I did not
see him. Mr. Gomango has moved it; he is

also a Mcmber of the Committec. Now,
the question s :
““That this House do agrec with the

Twenty-seventh Report of the Committee
on @rivate Mcembers' Bills and Resolutions
presented to the House on the 9th May,
1978."

The motion was adopted.

15.08 hrs.
RESOLUTION RE: INDUSTRIAL DEVE-
LOPMENT OF EASTERN REGION

MR. DEPUTY SPEARER: Now we take
up furtber consideration of the followin|

Rewlution moved by Shri Chintaman
Panigrahi on the 27th April, 1973 i—
“That this Housc urges upon the

Government to take immediate steps for
industrial development of the Eastern
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region of the country, particularly Orissa
in view of the utter cconomic backward-
ness of that part of the country.”

Shri M. Ram Gopal Reddy was on his
legs. He may continue his speech.

SHRI M. RAM GOPAL REDDY (Nizam-
abad): Shri Panigrahi has moved a Resolu-
tion which speaks of the patriotism he is
possessing. It cannot be taken in a narrow
sense that he is interested in Orissa only, or
in the eastern zone only. He is interested in
the castern zone because it is very backward.
If there is any other backward area, he
would have supported devclopment of that
backward arca in this country. Eastern zone
was denied its legitimate due in respect of
industrial development during the last four
plan periods. Industrial backwardness was
due to two major factors, nature and man.
The castern zone has got very rich poten-
tial. We cannot afford to waste any part of
the country and keep it undeveloped. These
undeveloped  areas are becoming  more and
more backward, because, the advanced
areas are developing at a much faster
rate. That is the fate of our country.
Sometimes we say that poor man is be-
coming poorer and rich man is hecom-
ing richer.  ‘The same thing can be ap-
plicd here also. The undeveloped areas
are becoming more undeveloped. The devel.
oped areas arc hecoming more  developed
getting rapid progress. Some of the talents

which are in  the backward arcas gets
migrated to  cities and developed  arcas.
The capital in the backward arca gets

diverted to the advanced and developed
area. That is the fate of our country, Sir.

15.09 his,
[Siri K. N. TiWARY in the Chair]

1 want to quote certain figures, In
regard to the small-scale industries, about
1.25,000 units are there, out of which
80,000 are in big cities, just like Madras,
Bombay, Calcutta and Ludhiana. The rest
of the country is dcvoid of anv industrial
activity. That is why the r people are
finding no means of livelihood and are
migrating to the cities and the cities are
becoming very much congested and slums
are developing.  Most of the cities have
become places of slum dwellers and it is
very difficult now to clear these slums.
When a man to the city, city has
to provide him many facilities and these
facilitics cost no less  than Rs. 12,000
per head. If this much of amount is
spent in backward areas the people from
those areas will not migrate to the cities.
That will reduce the congestion in the
cities and also the people of those areas
will be developing. That is why in our
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Plan period we have been telling that
the imbalances should go but as a matter
of fact during the last five Plan pcriods
the imbalances have increased. s no
serious cffort has been made so far the
backward areas arc still remaining back-
ward.

Maharashtra accounts for 40 per cent
of the total units whercas Calcutta and
Howrah accounts for 60 per cent of the
total units.  So, this is a very genuine
demand of Shri Chintamani Panigrahi. In
our own country some of the developed
arcas can be easily compared to the cities
of Washington, London and some other
cities whercas some of the areas arc so
backward that they can be compared to
the arcas of Africa.

Then, Sir, these statistics are very de-
ceptive. If you look at the national per
capita income you will see it ranges from
Rs. 150 to Rs. 600 in certain arcas and
in certain other  areas it is  not more
than Rs. 150. If it is split in the villages
the income does not go beyond 40 paise
per day. Therefore, we urge upon the
government to invest huge amounts  in
the backward arcas irrespective of State
consideration.

Sir, the amount  given for backward
arca is spent on the salaries of the staff.
The Central government should have an
agency to sec that the amount given for
backward areas is spent for the backward
areas. In scveral States the amount given
by the Central government is spent on the
salarics of their staff.  That is a serious
charge. Therefore, whenever the money is
given the Central Government should  see
to it that the amount is properly spent
otherwise the Central Government  should
have its own agency to spend this amount.

#SHRI KRISHNA CHANDRA HAIDER
(Ausgram): Mr., Chairman, Sir, | whole-
heartedly support the non-official resolution
urging upon the Government to take im-
mediate steps for industrial development
of the castern region of the country, parti-
cularly, Orissa which has been brought
forward by the hon. Member Shrl Chinta-
mani Panigrahi. While lending my sup-
port, 1 would briefly try to touch upon
the problems of the States in these regions.

Sir, under the British rule, the entire
country was subjected to exploitation, the
consequence of this exploitation was that
the industrv could not develop in our
country. The lack of industrial growth
was acutely felt in the castern region of
the country. But after the attainment of

(Resn.)

indcpendence 25 years have gone by and
still today we find that there has been
hardly perceptible improvement in the
situation and the eastern region of the
country continues to be backward. The
States of Orissa, Bihar (Sir, you come from
North Bihar and you know it too well
how that part of the country is lagging
behind industrially) Uttar Pradesh, Assam,
Mcghalaya, Manipur and Tripura continue
to be industrially backward. It has to be
noted here Sir, that these are the regions
where a very large number of persons be-
longing to Scheduled Castes and Scheduled
Tribes live and the economic upliftment
of these cconomically weaker sections of
the people depend entirely on the econo-
mic devclopment of these regions. From
the different survey reports we find that
the composition of Scheduled Castes and
Scheduled Tribes people in comparison to
total population of the region is as under:

Orissa Assam Bibar West
Bengal
409, 249, 23%, 269,

The per capita income of the people of
this region as compared to the other re-
gions of the country is as follows :

Punjab Maharashtra Haryana
Rs. R, Ra.
0456 778 788

Orinsa Assam Bihar Weat

Bongal
Rs. Rs. Rs. Ra.
326 546 402 529

Now let us take up the question of un-
cmploviment. The severity of the problem
can well be realised by the fact that even
according  to the Chief Minister of West
Bengal and evidence given before the
Finance Commission, the total number of
educated unemployed in West Bengal is 28
lakhs, The corresponding figures for Orissa
and Bihar arc respectively 3 lakhs and 14
lakhs. These are the number of persons
who have registered themsclves with the
cmployment exchange but according to an
unofficial survey the number of uncmclnyed
people in West Bengal alone is 50 lakhs. 1
do not know the corresponding figures for
Orissa and Bihar but surelv the situation
can in no way be better there than that
prevailing in West Bengal.

*The original speech was delivered in Bengali.
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Sir, while the all India average of the
persons below the poverty level is 419,
according to Shri Shankar Ghosh, the West
Bengal Finance Minister nearly 719, of the
population in West Bengal are under the
poverty level.  In Orissa too, 719, of the
population live below poverty level and the
situation is as appaling in Assam, Tripura
and other States in the Eastern region. In
the background of such grim ecconomic
situation we are astonished to find that far
from encouraging the industrial growth
rate in this area, the Central Government’s
own action has contributed  substantially
towards the continued industrial stagnation
if we go by the number of letters of intents
and industrial licences issucd during 1971
and upto Scptember, 1972, The State wise
break up as given below will make it clear
how this has been done :—

Letters Indus-
of trial
Intent  licencos
1972
Gujarat 167 11
Maharashtra 385 29
Assam . .. 26 1
Manipur .. . 1 Nil
Moghalaya .. 2 Nil
Orissa ve - 14 Nil
up 191 11
West Bongal . 93 19
1972
Went Bengal .. 47 b4
Maharashtra 196 136
Gujarat . .. 95 6

Sir, on behalf of my party-—the Commu-
nist Party of India (Marxist) I would like
to make it absolutely clear, and beyond all
controversy, that we want that Maharashtra
and Gujarat should progress economically
and industrially. Wec have no quarrel on
that account but at the same time after 25
years of independence, can we not legiti-
mately hope that the other parts of the
country, particularly those in the eastern
region  like  Orissa, Bihar, West Bengal
Assam, Tripura, Manipur, Meghalaya etc..
should also’ achieve the same level of deve-
lopment economically and industrially? Un-
fortunately it is not s0. The people of these
States, all during the past years have been
treated with an attitude of neglect. They
hl\'c_r«eivcd a step-motherly treatment and
nothing has been done to remove the
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cconomic disparity between these areas anud
the rest of the country rather the faulty
Government policies have accentuated them
to make it more difficult and more arduous
for the people of this region. Sir, it is ab-
solutely necessary that the regional dispari-
ties and the cconomic disparities that exist
between one region and the other is re-
woved and unless we are able to do it we
would not be able to achieve national integ-
ration in the truest sense of the term.

1 would now touch upon another point
ot umportance. Sir, the port of Calcutta is
not only a port for the State of West Bengal
but it is the most important port for all
the States in the Eastern region. All the
States have to depend on this port to a
great extent lor their imports and exports
and the country as a whole carns a sub-
stantial amount of foreign exchange through
the export of tea, jute etc. which is effected
through this port.  But unfortunately the
figures of total volume of trade handled at
the port of Calcutta over the years will only
go to reveal a sad story of degeneration,
stagnation and economic descadence. During
1951-52 while the goods handled at the port
of Calcutta was 9.7 million tons the volume
of goods handled at the port of Bombay
during the same period was 7.6 million
tons, at Madras it was 2.19 million tons
and at Vizag it was 2.9 million tons. During
1965-66 while the port of Calcutta handled
9.8 million tons of goods, the goods handled
at the port of Bombay during the same
period was 18.19 million tons, at the port
of Madras it was 4.8 million tons and at
Vizag it was 14.8 million tons. Thus it will
be seen Sir, that during the same period
while the goods handled at the port of
Bombay incrcased by 24 times the figures
for Calcutta remained lamentably stagnant.
If we proceed a little further then we will
sec that the situation worsened further.
During 1969-70 the total volume of goods
handled dropped down from 9.8 million tons
(1965-66) to 6.1 million tons. The year that
followed i.e. 1970-71 witnessed a situation,
which was perhaps the all time worse. The
quantum  of goods handled during this
period dropped further from 6.1 million tons
to 6.01 millions tons. Why is it so? Is their
any calculated design to starve the port of
Calcutta and to make it cripple? Will not
a cripple port mean a crippled economy of
the State of West Bengal and the other
States of Western region? Unfortunately,
the port of Calcutta is not getting sufficient
water that it nceds. The pcople’s represen-
tatives of West Bengal irrespective of their
party affiliations had demanded that the
port of Calcutta should be given a mini-
mum of 40 thousand cusecs of water and
even though a temporary arrangement has
been made no eflorts are being made to
solve the problem on a permanent footing.
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I must also say in this connection Sir,
that along with the port of Calcutta the
other ports of the region neced to be devel-
oped at much faster pace than at present.
The port of Paradeep must be developed
and it is also necessary that the work on
the shipyard at Haldia should be expedited.
1 would also demand that the capacity of
fertilizer project at Haldia should be raised
from 2.5 million tons to 5 million tons.

Sir, it is by now quite evident that the
entire castern region is having a treat-
ment which is far from equitable and how
long and for how many years more are we
to remain content with the step-motherly
treatment that is being given to us? Sir,
the State of West Bengal contribute to the
Central divisible pool a sum of no less than
Rs. 250 crores but in rcturn it gets a paltry
sum of Rs. 60 crores a year only. How can
you expect a Statc to progress and prosper
economically with this small amount and
more so when its own contribution to the
national fund is so impressively massive,

Sir, Bankura, Birbhum and Purulia arc
the backward regions of the State of West
Bengal. Paradoxically enough these regions
though poor economically are quite rich in
mineral resources. I would therefore demand
that a  Mineral Development Corporation
should be set up which will pay exclusive
attention for the exploitation of the mineral
resources of these backward areas and if it
so done I am sure it will go a long way to
contribute to the economic upliftment of
this region. Not only this Sir, we have to
pay our urgent attention for the develop.
ment of necessary infra-structure in this
region. A proper economic growth of
Bankura and Purulia can be achieved
through the creation of rail link connect-
ing Durgapur and Jamshedpur via
Bankura while more roads should be con-
structed to reach the interior parts of the
region. Sir, the monopoly houses are being
asked by the Government to set up indus-
tries in the backward areas and they are
also being offered incentives for this pur-

But the net result so far achieved
varies from ‘‘negligible’’ to ‘‘nothing”. I
would therefore demand Sir, that the
public sector projects should be set up in
backward areas if we want to achieve an
industrial breakthrough in these regions
instead of waiting and  depending upon
the monopoly h for an indefini
period.

So far as North Bengal is concerned it is
necessary, rather imperative that a detailed
master plan should be drawn up and imple-
mented vigorously.

Therefore, Sir, in the end 1 will appeal to

all the Members of Parliament coming from
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the industrially backward States of the
Eastern region that we should sink our
political differences and should try to exert
pressure on the Central Government not
only in Parliament but outside it. Let us
initiate a joint movement to focus the grie-
vances of our States many of which not only
suffer from frequent famines but in many
even the drinking water is not available, let
us work jointly to remove the economic
backwardness in the whole area. With these
words Sir, T conclude.

MR. CHAIRMAN : Order please. 19 hon.
Members have given their names; they would
like to speak on this subject.

SHRI SHYAM SUNDER MOHAPATRA
(Ralasore): Sir, 1 would like to submit—

MR. CHAIRMAN : When I am standing,
you have got up. I am informing the House
of my difficulty. But vou have got up and
have begun to say your own story. Now,
there are 19 hon. Members who have sub-
mitted their names and they would like to
speak on this subject. 1 think if they take
not more than five to six minutes or at the
most, seven minutes, then, most of them
can bhe accommodated. Otherwise, if I go
on ringing the bell and the hon. Membes
does not sit, on the onc hand it does not
look nice and on the other hand the other
friends would suffer.

SHRI SHYAM SUNDER MOHAPATRA*"
Sir, 1 mav submit, apologetically, that I
mav be allowed to speak now, because my
planc is at 4.80. I will not take more than
thrce minutes.

MR. CHAIRMAN : But I am calling ac-
cording to the scrial number. By what time
vou are going?

SHRI SHYAM SUNDER MOHAPATRA :
4-30. Because it concerns Orissa also, 1
wanted to speak for threc minutes only.

MR. CHAIRMAN : All right. I called Mr.
Arjun Sethi. 1 will call him again, after-
wards. Mr. Mohapatra.

SHRI SHYAM SUNDFR MOHAPATRA :
Mr. Chairman, Sir Mr. Panigrahi’s resolu-
tion focusses on the utter frustration through
which the people of Orissa particularly are
procecding now, because there is no economic
development in that State which was once
is called bv Mahatma Gandhi the poorest
of all the States in India.

Harijans and le in the tribal areas
and remote villages have nothing to stand
upon and are working under a sense of
great  frustration. | nally feel that
there i« great regional imbalance in our
country. Unless the economic imbalance is
wiped off through policies and programmes
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and through action oriented prograimmce,
there will be discontentment in  certain
States which are under-devcloped in the
cconomic map of India.

Orissa is a State which can be probably
called the Ruhr of India, because Orissa
has 8 per cent of the total manganese re-
serves in the country, the best dolomite in
our country 35 per cent of the chromite
reserves of India and two lakh tonnes of
bauxite reserves, something very spectacu-
lar. China clay which is available in many
districts is considered to be onc of the best
reserves of the world. Coal reserves amount
to 1.2 per cent of the reserves in our coun
try. With all this deposit. 1 do not under.
stand why Orissa cannot have mineral based
industries,

Out of 13 districts in Orissa, seven dis-
tricts are predominantly tribal and great
reserves of forest products are available in
the States. That being so, having an eye
on the resurgence of the tribal economy is
it impossible for us to have medium sized
bamboo industries, and medium sized fur-
nishing industrics in the tribal arcas? The
potential of the forest reserves is 8,05,000
tonnes per annum. That being so the Gov-
ernment of India, particularly the Plan-
ning Commission, should consider the sct-
ting up of the forest based industries in all
these areas.

Orissa has 250 miles of coastal belt. If a
similar belt was available  anywhere  in
Europe, probably maritime enterprises would
have grown up. I cannot understand why
we cannot have a large fisheries depart-
ment and fishery industty  working in the
coastal arcas, particularly, Balasore, Chilka,
Puri, etc. We can cven export and carn
torcign exchange.

Orissa has an underdeveloped economy,
if we can lay stress on medium sized indus-
try and village type of industries which
Gandhiji once thought of, Orissa’'s cconomy
can be changed. Dr. P. S. Lokanathan who
once visited Orissa suggested industries such
as slate pencils, ashesto’s bleaching power,
sanitary wares, ctc. Since 70 per cent of
our people depend upon agriculture thev
will appreciate some industries based on
agriculture products, That being so Mr.
I.okhanathan suggested, tomato canning.
straw pulp board manufacture, casliew nut
curing, confectionary bone mecals and lea-
ther curing units to be set up in the rural
arcas.

Orissa had demanded two jute mills, if 1
am right. T shall now quote from a Govern.
ment publication:

‘““The production of jute in terms of
number of bales cach weighing 180 K.G.
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is; about 2.9 lakhs in 1968-69 and 3.15
lakhs in 1969-70 out of which Cuttack
district alone accounts for 2.85 lakhs in
the year 1969-70."

This nced is felt very much by the people
of Orissa. Orissa’s  production of jute is
not negligible, compared to other States.

So, we must have that. Therc has been a
certain other proposal also lying with the
Government of India  which they should
kindly consider so as 1o improve the lot of
the tribal people—rural people- -who consti-
tute quite a large population in Orissa.

*SHRT J. MATHA GOWDER (Nilgiris):
Mr. Chairman_ Sir, on behalf of Dravida
Munnctra  Kazhagam, I rise to say a few
words on the Resolution of my hon. friend,
Shri Panigrahi. Through this Resolution he
has tried to focus the attention of this
Housc on the cconomic backwardness of the
castern region of our country. Shri Pani-
grahi has done the right thing by placing
before this House the just  demands  of
the people of the States in the castern re
gion of our country. I whole-heartedly sup-
port this Resolution. I would also like to
point out that th¢ Members belonging to
the Opposition Parties never hesitate to ex-
tend  their whole-hearted  supoprt to such
Resolutions though they are moved by Mem-
bers of the ruling Congress Party, because
they are convinced of the correctness in
drawing the attention of this House to
the problems of the people living in this
region and to the necessity for taking neces-
sarv sieps in finding  lasting solutions to
them,

Sir, T nced not say that the social and
political unrest in the castern region of our
country is an indication of the backward-
ness of this region. Mcghalaya, Mizoram,
Assam,  Nagaland,  Manipur,  Tripura,
Arunachal Pradesh, West Bengal and Orissa
are the States in the eastern region. 1 feel
strongly that it will not be possible to
narrate the innumerable woes and miseries
of these rcn lc even if I am allowed to take
one whole J:w. I will confine myself to re-
ferring to a few instances so that you can
understand the magnitude of the problems
being faced by these pcople. 1 am «perso-
nally ashamed to say these things in this
House 25 vears after our independence and
after implementing four Five Yecar Plans.
The very fact that Shri Panigrahi belong-
ing to the ruling Congress Partv has
brought forward this Resolution shows con-
clusively that the Central Government have
not paid adequate attention to the economic
development of the eastern region.

You take for cxample Orissa. Out of
46,000 villages in Orissa, onlv 5.000 villages
have so far been clectrified in 25 years

- e —

*The original

speech was dclivered in Tamil,
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ind. 1

alter our P e. Througt Orissa
there arc only 1,400 pumpsets. IHow can
we expect the peasants in Orissa to help in
the achicvement of sclf-sufliciency in food-
grains production? Without adequate sup-
ply of power, how arc they going to pro-
duce foodgrains cven to mect their needs?
At this rate, they may have to depend on
their ncighbouring States for the supply of
foodgrains for some more centuries to come,
Sir, you know that in our country 80% of
our population is engaged in agriculture. h
the agriculturists in Orissa are placed in
this unfortunatce situation, there will not
be any surprise if they take to violent means
for achieving their ends. Sir, three lakhs
of educated and vibrant  young men in
Osssa are unemployed. They scem to have
lost their faith in the capacity of any Gov-
ernment for giving employment opportuni-
tics to them. Their frustration naturallv
reflects in social and political unrest. Onc
of the main reasons for the frequent change
in Government in Orissa is the lack of faith
of the people in the administration which
has failed to meet their hopes and aspira-
tions. I would say that the State Govern-
ment alone can be blamed for this miser-
able and unhappy situation. The Central
Goveirnment by their indifference and negli-
gence have accentuated the intensity of the
problems. The Central Government unfor-
tunately are not guided by any cconomic
norms in the matier of helping the States
in Orissa. They arc inclined to become over-
considerate and over-zealous if the Congress
Paity is in power in that State. They do
not mind showing thcir annoyance through
their closed first if an Opposition Party is
in power in the State. Whatever may be
the political hue of the party in power,
ultimately the victims are the innocent peo-
ple of the State.

Even if the State Government happens to
take rcal intcrest in the cconomic and
industrial  development of the State, ir
cannot do much on 1ts own. It has to ap-
proach the Central Government for indus-
trial licences and such other facilities. The
Central Government have their own criteria
in issuing such industrial licences. More
than the industrial needs of any particular
State, the political calculations sway the
decisions of the Central Government. 1
am surc that even the mover of this Resolu-
tion will agree with me in this matter. This
kind of working on the part of the Central
Government has inevitably ended in creat-
ing large patches of economic backwardness
in many parts of our country, more patently
in the eastern region.

It is not in Orissa alone that this situa-
tion obtains. You can take Manipur, which
has recently become a State. Manipur is a
beautiful little valley, like a shining dia-
mond in a crown. Even after 25 years of
independence, there is not an inch of nar-
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row-gauge railwayline. Who is to lay the
railway line? Not the State Government.
The laying of a railway line is in the hands
of the Central Government. I wonder how
we can call Manipur a State without even
narrow-gauge railwayline? One can lcgiti-
mately arrive at this conclusion that the
Central  Government  bave  concentrated
everything in their  hands and the States
have got o the servile for centuries to come,

"1 would like to substantiate my contention

by saying that, out of the total financial
assistance given by the public financial in-
stitutions in the central sector during 1971-
72, the States in the eastern region have got
less than 25%. Similarly, out of the total
industrial licences issued by the Central
Government, the eastern States have got less
than 209%,. 1 am sure, Sir, that the Central
Government have for long  neglected the
needs and requirements of the States in the
castern region.

Sir, the fact that the youth wing in the
Congress Party has given an ultimatum to
the Chief Minister of West Bengal portends
the things to come. This also reveals the
scant regard displayed by the Central Gov-
crnment in redressing the genuine grievan.
ces of the people living in the castern re-
gion.

The Central Government cannot afford
to forget the strategic  importance of the
castern region. They should also remember
that economic backwardness is a standing
threat from within to the nation’s survival.
I am sure, Sir, that the Government will
accept the Resolution of Shri Panigrahi and
take effective steps for the economic uplift-
ment of these entire castern region of our
country. Two and half decades is too long
a period to contain thc misery of the peo-
ple and unless their problems are solved
with the help of planned cconomic _pro-
grammcs, the Central Government may®*have
to pay the price ultimately.

With these words, T conclude.

SHRI ARJUN SETHI (Bhadrak): Sir, at
the outset, T am thankful to the mover of
this resolution, Shri Panigrahi, for bringing
it before the House and providing an ap-
portunity to focus and discuss the major
problems of the castern region. I support
this resolution. Mr. Panigrahi, in his specch,
has vividly described the uneven economic
growth of the eastern region in general and
the State of Orissa in particular. T would
like to give certain further facts and fig-
ures in this regard.

In 1971, only 24 per cent of Orisa's
population were engaged in nqn-mlcul-
tural occupations as against 30%, in Assam,
859/, in Gujarat, 51% in Kerala 'and the
all.India average of 81%. Orissa’s urban
population in 1971 stood at 8% only aa
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against the all-India figure of 20%. So,
769, of Orissa’s population are engaged in
agriculture in 1971. The situation is aggra-
vated by the fact that its productivity is
one of the lowest in the country. Rice,
which is the principal crop of this State,
registered a very low yield of 960 kgs per
hectare during 1970-71, as compared to the
all India avcrage of 1,184 kgs and 1974
kgs in Tamil Nadu, 1,725 kgs in Punjab
and 1,869 kgs in Andhra.

Similarly, Orissa's backwardness could be
found in literacy, health services, rail and
road communications and other ficlds of
economic growth. As against 60 per cent in
Kerala, 39 per cent in Maharashtra, 38 per
cent in West Bengal and Punjab, and all
India average of 29 per cent, Orissa’s lite-
racy according 1o the 1971 census stood at
less than 26 per cent. And to this is added
the high incidence of Scheduled Caste and
Scheduled ‘Tribe population, which is 3%
per cent. If you com‘)arc it with the four
neighbouring States, the figures are Andhra
Pradesh 17 per cent, Bihar 23 per cent,
West Bengal 25 per cent and Madhya Pra-
desh 33 per cent.

While the backwardness of Orissa is not
disputed and there will be unanimity in
supporting its strong case for special consi-
deration, no concrete  and
steps have been taken in this respect, espe-
cially for the development of key sectors
like agriculture, in(]uslry and irrigation
and power. The State planners have cata-
logued a series of high investment indus-
tries, including a nickel  project, a lend
smelter, an iron ore raising mechanical
plant and a ferro-vanadium factory,

Two mulli-pur‘go.v: irrigation schemes at
Bhimkund and Rengali across the rivers
Baitarani and Brahmani have been initiated
by ke State Government and send to the
Centre for its technical clearance. But no
technical decision has been taken vet al-
though these two projects have been accept-
ed “in principle’””. Even their sites have
not vet been selected. To finalise the loca-
tion of sites the State Government have
been requesting the Ministry of Irrigation
and Power to depute a team of engineers
and experts to resolve the dispute for all
times to come, but no action has been
taken so far.

The development of the essential rail
communications would most certainly have
led to the cxploitation of Orissa’s bountiful
natural resources and  would have broght
about considerable progress on the indus-
trial front. But, unfortunatelv. these have
not taken place. After the achievement of
independence, the railwavs completed two
projects, exclusively intended for export of
iron ore from Bailadilla of Madhva Pradesh
and Kiriburi of Bihar. The fact that these
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rail lines passed through Orissa is an acci-
dent of geography. Though the entire dis-
trict of Korapul is traversed by the DBK
railway, no goods traflic has so far been
allowed at any of the wayside stations in
Koraput district.  This has impeded the
growth of any industry in the region. This
has also scriously affected the establishmem
of an integrated alumina and aluminium
plant in that area for which all preliminarv
nvestigations  were  completed  and  for
which the availability of power would have
been no problem.

The necessity of developing a major pon
at Paradip arose out of the need for export
of large quantity of iron ore from its rich
hinterland in Keonjhar and Sundargarh and
proximity of these areas from the port, The
port has been languishing all these years
because adequate steps have not been taken
to provide the essential facilities required
for functioning as a major port. It has been
denied the chance to play its intended role
because an access along the shortest route
to ity mincral rich hinterland has not heen
provided.  The establishment of a direct
rail link between Banspani and  Jakhapura
is being delaved on some pretext or the
other. A traffic-cum-engine ring survey fov
this line was undertaken about eight vears
agn. A fresh survey has again been ordered.
‘This gives onc the impression of deliberate
delav in executing the most viable and
essential  project.

What is required perhaps is a re-apprai-
sal of the traffic potential and not a full-
fledged engineering survev. From whichever
angle one mav see traffic potential on
techno-economic  consideration  or overall
development of a backward region of the
country, there is more than adequate justi-
fication to procced with the construction of
this vital link forthwith. We have lost
enough in iron ore export trade. Still, a lot
can be salvaged if we decide to act quickly.

My scnior friends here have already said
how the Nickle Plant headquarter is now
situated in Delhi which is more than thou-
sand miles away from Orissa. I do not un-
derstand what is the logic behind such a
decision. If the headquarters is situated in
Delhi and the project site is in Orissa, how
the work will be carried on, how soon it
will be completed and the way in which it
will be good for the project and the coun-
try. T again request the hon. Minister that
he must immediately shift the hearquar-
ters from Delhi to Orissa so that employ-
ment opportunities are given to the local
people, specially below Rs. 500 range.

st vy formd " (aiwr) : @t wEE )
Ty qgat & wod firm off fammmfor arfor-
oy At WY groATE AT ATEAT E—UF @A &
wravrw fagg qT dgg § 4= F@ @
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IR W fewr 2 0 & gEd wEs
qFTAT WITT T SqTET FAT AEATE | A
TG # qEATTIAE T@AHHIE ¥ qF &
IETR I TGS ® qF ¥ FFT g qoff
7w, R qErE Sg—ug ¥ gEwa}
W S ATt & g g7 & were-fady
A vy 7 farre § | 0F weatary—FE-
FAH-TET | G weafaer w17 sgoy
WEL-FATH-ATHIT  THTHT | FoheT F
gofiafa 5@ QR TS FT AT 7T B E |
o wE-ER-AEE | w7 faaer
TETE TATHT & AT AATTAGl FT TATH E,
g 98 fage 7 @, S 7 g1, awneos
# gy, wforge 7 &Y, fagu & 1--F aarEy
TETE SR H—gE@a WL fe ARr—ag
oo weafaiw & 1 gwnfa a@, afe
W & fagm A wwfam  sgaea
AT FTAT TG § A1 qaq 95 Tg T Y
T 2 fF = a9 gt v s
w1 919 F1¢ gy fawfed |

quafa AgYe, 99 & ITETT F AT 93
fagre & ==t w&wW q1 T FT Ig HAAA
7 ¥ 5 o gE & T T A ow
a1 | F1% 6F H @I E | & QgL 2
wE faa o aam g ow W
sfer qog-aTX ATAEAY FY UF qTa FEY
1 & o7 —gwafe ¥ i mama
Iy TOF Tog § W ARQa fagre W
I Hife § |y Sray 1 AF O A AHE
& 37 %1 W@ gu F wg awn g 5 o
TIT ¥ R-sufr aiA qreA awdaq
TF AT T §, IEAT &, 400 T4 § w7
g fage & 402700 & | WO T X
srow Hfad

gwafa wgrey, wte wwA & fF 1965
® ATOW A/ TW G F TF AT A
T wmr g fe # ®gra fomdy daadin

(Resn.)

gaard qqrg wf, - qrer T F wE
FrAT I & AG @ Y, anfew Awaraw
Y oY, § sET A w5 @ 5o
T @TF AIAATE 9719 § A AIHY 59 a1
T oA AR fF vogE Wr-afa
qTHEAT #447 § | TgATT f-safEd d
F ¥ GEEAT A - "wiws W W &
qre G & A WY A FHATT TAA |
7 q13 v 7Ter WY Fiforer F avg, qvafa
HENST, JIFAAT ATAWT F IYTETET 9T » ArEfry
QA A 1968 F Wq | TF 9o FIL A I
g WS A /T 59 AFFT HY, Iy
g A% g WSl fY, wIg qA w7 A
T AT | 17 aN H A% ¥ wW AgmAay
sfra-4rg Maq agraar fage wsg &y
4y T dr——99 wuF |

IA% 1% JAT T2 FT AT GqT—101
wur, fhe wrad @ W qEkae Wi #
79 §, IT FT WY IqF AT AT | T wely
WERA § ATAAT ATEAT § AT I ® AT
farg wTe-qi9 aui & feqw gt § aradr
faefaerT Y 1950 % ag 17 a6t A% ==,
T W Y, IT @ AT ® AiwE
ITHY qEA ® ATAA T@A AT |

Famafa #wgwa, "3 § g At
weqge A AEEg ® AR AT A0gAT
£ | 9T 74 & 7S @t € avq oy F Hifod
oy g ara ¢ e faere & Y T @y
IR §-- % Ty fgemr o gET T
feme gy avge &1 fgear afz o=k,
Tz 57 i w1 aufan vaew fear s
at fagre & darY garl § oY M R gAT
o zferwr F &, w7 TRy A oAy @A
3 - & q2 2w N e A Fon, AfeT Ay
qater e #Y faAr € e v gy
™ A | 1966 ¥ &4 guTa faar ar fw
g g=ifaafar sTotee w
Wy, wmdwer g, ww 39 &
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“far” a1 FW B FH FU | TS 7 9
& o3, frx fagre & w3 @, o,
HEgTSE, IEHT, T, AR T9A A g,
Afr 71 g & 5 For Ger < FT S0
gara fagr av, wft aw Fwatfas 7@ fran
T | AWTT WEIRA, T AT AT AG
g | fawmd & wwife adt g —faard & ot
TR 7 YA G §, T AG) 4w
Y- --uFE faard 1 Jarg FET § AASHA
a7 & v g1 fage 7 § A 77 ¥ Afyw
AT H § | fagre & agT #9 Gav @W FF
faaré &1 A & 9Far g, AT ag
FTHTL TG TE TR

16 hrs.

d GIE HY F NAT—IAG § #7147 52
frevar &g #1 TEAAT e s @, 97
o fage & ag #widwer 9. 5 framam & 1
fassft Y @77 # a@ &1 § ANfqd—agt
agTasr 153  fwArae-wax aafa
g fasrelt % gua &, fage & Faw 44
fareiare & | grerar & arq 1 | Afwa—
gr H7A & 60 fawa & wfuw dwr awe<
&, fagred ag squma 20 sfowa & o #9
£ | %9 9T A oF W At 3@ fog-
QI F—10 q1 927 1961 | FATGCAT
& qa7 faaq faas W g AW A 4,
I ¥ Fga sarar foaw @wn A g
@A & ww fwar @ wO & e, w9
# faar 7 faerr 9@ @y § W 7 @wI
I GHAT § | FW 9L qF FF 9T § |
fazar #Y &t & wfewrgere w1 oFTLEET
A & fad g wrge faar | 55 FAE
& & mrfe® a= it | SRR AR O
feamr smar ? faegw om0 meE
Frqfaa &1 dar Fand § | el #1 g
%% &1 qay fawar § 1 fachg qean &
famar & Wik TsaEa dw ¥ fawar &
A qEea< wrea & A e farar S §
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I forg = &1 w v graww @ 7 w1 -
e A & ? A wrod e & fag w3
ATEAT § T AT HrErEy & v Ay §
Sgt 5 A wfaw &% A wraTd § 92 OF AT
F qig fage & us W wrar 98 &, SeR
FHE I ISTA groa | I &Y @O
&1 o HdE MEHATAAR wiFE 94w
FIAT AVAFI D FIO A AT fFav Svav &
s 93 SEwr o T=T FIIC | 77T
e § wgt safra NG 262 woar faam Sman
&, fagre & foo ag siiweT 14 81 IvaT Y
s IEY g @ 1 N H miEE o fa
T § afean S § WX AGTAT & av
qg FAT TT § A § AR AFFTD
& g wgan =T § f5 FFar @Y A
TraE WET A1 HrE AT, 7T ® wI-
ST HIT ARG AR F oA v agi
fargre e 3T & greva wredy A & | oy
T FAFAT F1 Fre Ny, sefrs o
F-—=ft GHT HA XA 7@ AT w gfee
FE—-aY afesreft sarer #7 ot I & gea
FUT | qg TT Y FA 7T T ¥
IqHT IGHT TAATATATE |

16.04 hrs,
[SHRI S.A. KADER in the Chair]

g qF g G99 § ogrey, aFary
T AT FT1, qEfaT W A7 gwersi
F1 AF q@ T TUAA F TA@ ATFAEY
& w7 IgTAT § g AWl F A
YT G A A g frar @ 1 &
orfee T &, agt & Y Afuwrd a9
R 9 3 g9 2 i whigy, faga ag &
AT 7% W O § ag WYL & Sufaw
§ wafs & 39 3w & wfwoy ww § W)
I i N amfEa & o AOeaa
gt wfawre faed arfgd o wig & gl
A ® § 1 G, NI IR awa W gfe
T 7 @Y & Wi qateT Wi # 9
JAqT § gD AEAifas wfewETd w7 ag
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R-e AW o § | {fw gt e W
wort oy 2 wafed 99 9T § e @
ATE § A WIAF GgHi O & A
AT E nﬁ'm%magmm_ g
FAT HET GG GHIST g1 § FE
T graww Fan, #g o faw fafy
FaEM wfgw wedg @ v, foay
qaterT W & s fagd gu T § I
Fatfyor srfa & fog # 18 gy Fiorar Faré
ST g% ? afg @ aIg AT a9 Ay
IAHT HTIT & AT HEA F1 IR (AT F AT
arfen | o a@ A Awr &9 A
gL TS & fod ag 31 #) gra) ag #,
GIaFT HEIg qgraT & qaX §—a1 faew
FY G, TF dT €Y TG G F1 &
Y & WX gEL FA1g afcres o fafwes
TSl § oG § 99 qT o qft e d, |
Y &7 AT FeA faa<or g3 & qrHA aw
FL| T AT B WY qUIOAEY SOY F7 A STEATT
Femm A aRfea F g w1 M
SHRI SURENDRA MOHANTY (Kend-
rapara): This is a Resolution which relates
to the Minister of Planning.  Planning
Minister should have been present here in-
stead of the Deputy Minister of Industrial
Developmient. It is really trifling with this
House that the Planning Minister should
have been absent when an important De-

bate takes place conccrnin‘; Planning. You
may kindly summon the Planning Minister.

MR. CHAIRMAN: The Industrial Deve-
lopment Minister is in charge of it. His
Deputy is present here. That is all right.

SHRI DINEN BHATTACHARYYA (Ser-
ampore): Not all right, Sir. This Resolution
is about Planning.

MR. CHAIRMAN: Plcase sit down, This
is not the way to address the Chair. .

SHRI  DINEN  BHATTACHARYYA:
Otherwise. what is the good of this discus-
sion, Sir?

MR. CHAIRMAN: When the Chair gives
the ruling, you should not challenge the
Chair.

SHRI DINEN BHATTACHARYYA: I
am not challenging you. My submission to
you is this. This relates to development of

(Resn.)

the castern region. This is what is being
discussed.  The Planning Minister shoul
have been present. Otherwise what is the
good of the Private Members' Resolution at
all ? It has no importance, it seems . . .

MR. CHAIRMAN: Shri Goswami:

SHRI DINESH CHANDRA GOSWAM!
(Gauhati): I express my gratitude to Mr.
Chintamani Panigrahi for bringing this im-
portant resolution before the House. 1 hope
the Minister will take note of the few sug-
gostions and points that arc made durin,
the course of this debate. 1 hope he will
treat it not merely as a Private Members’
Resolution, but with some amount of seri-
ousness. I feel, not only the question of
cconomic development of the eastern region
is dependent upon the successful implemen-
tation of this resolution, but, to a great
extent, 1 feel, from the security point of
view, from the integrity lmim of view of
the country, both these will be in jeopardy,
if somce scrious steps are not taken in regard
to development in the castern  region. I
come fromn that rcgion. 1 have some cxperi-
ence regarding this region. 1 can tell you
with my personal knowledge that various
external forces are trying to penetrate in
that region. My own feeling is that some im-
perialist powers arc trying to create another
type of Victnam there in the castern region,
They have been  aided bv many factors.
There are many factors which are aiding
these forces. As you will appreciate, eastern
region is composed of  States with wide
differences in - language, culture, etc. and
because of these differences they are suscep-
tible to a certain extent and there is some
clement of mutual suspicion with one an-
other. External forces are trying to take ad-
vantage of these issues. Government should
take serious view of the entire question.
Unless somcthing is done, the future secu-
vity of the countrv itself will be in danger.
I do not agree with the statement of Mr.
Madhu Limaye that the proper scope of the
Resolution starts from U.P. In that case . . .

< ~
sit wy fomd . odf IAT WRW
SHRI DINESH CHANDRA GOSWAMI:
However, 1 will not go into the controversy.
I will confine mvself to the nceds of the
eastern region. Take NEFA the territory
bordering China. Because of varfous restric-
tions and various constraints nothing much
has heen done in this arca uptill now.
NEFA came nothing much has been done in
this arca until now NFFA came to im.
portance in 1962 when the Chinese forces
put_their foot-steps there. It is ome of the
territory which abounds with various types
of wealth. Nothing has been done to im-
prove or cxplore these things. Two studies
were made to which I would like to make
a seference. One is the  techno-economic
survev which was conducted by the Small-
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scale Industries’ Service Institute in 1971,
and also eight members of Industrial Deve-
lopment Bank of India made another sur-
vey and their conclusion was that the in-
ner line regulation should be relaxed in
NEFA which has not been done uptil now.
1 do not understand why? We allow people
to go to Gulmarg and other strategic areas
of Kashmir. What is there so much of
NEFA that we cannot allow people to go
to NEFA, of course subject to normal res-
trictions. The report of this team is that
there is tremendous possibility of exploita-
tion of hydro-power, minerals, forests, etc.
The minerals which one can find in NEFA
are: limestone, soap-stone, marble, graphite,
coal, iron-ore, copper, etc. According to
Geological Survey of India all these mine-
rals are there. The cntire character of the
country can be changed if proper explora-
tion of these minerals can be done. I think
these reports have gone in some waste paper
basket. It is high time that the government
should try to find out these reports and
make use of them. I know in NEFA if you
want to do something it may not be easy.
Some outside houses had shown some in-
terest to penetrate into NEFA but infiltra-
tion of these business houses will not help
unless you put in the mind of the local
population an energy to develop their mind
on industrial line. It is not an easv task but
we must try to cducate and motivate the
local people avoiding at the same time the
risk of sudden change.

Then I come to Assam which in my view
is a paradox in itself. Assam today contri-
butes the sccond largest foreign exchange
to this country by way of tea. Assam pro-
duces oil the blood of modern development
and has many other resources which if pro-
perly tapped will transform the entire re-
gion. The paradox is that Assam is a poor
State in plenty. We express our decp great-
fulness to our hon. Prime Minister that it
is during her time we could see some
amount of interest from this government
towards the industrialisation of Assam. She
offered a package deal to Assam in Decem-
ber 1971 for a petro-chcmical complex; a
power and paper mill and other industries.
We felt very happy but, unfortunately,
again the bureaucratic bungling to a cer-
tain extent has come in the way and we
request the hon. Minister to imﬁres upon
the other Ministries to see that these things
are developed.

1 have found two constraints have come
in the way of development of backward
regions. One of the constraint is vou can-
not have industrial development unless von
have proper infra-structure in the region.
Unfortunately, when vou ask for infra-
structure the replv is because there is no
capacity for the infra-structure to stand
we cannot give you the infra-structure.
This has happened when 1 asked for a
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particular line on the south bank of
Brahmputra the reply was that because we
feel the fieight will not be profitable we
cannot give you a train. When I asked for
industry the reply was: you do not have
the infra-structure and, as such, we cannot
give you industry. Therefore, Sir, I say we
are moving in a vicious circle. Unless some-
body takes interest to get out of the vici-
ous circle obviously the backward regions
will remain backward.

There is another vicious circle which I
would like to point out. Often, private
business-houses or other industrialists are
not interested in going to a backward re-
gion, because they feel that the atmosphere
in the region is not conducive for indus-
trial development, and they fcel that the
atmosphere is not conducive because some-
times unstable situations have occurred.
This instability is there for various reasons.
let us say, language, communal reasons,
regional differences and so on. It is because
of lack of economic devclopment that there
is mutual suspicion between one group of
people and another; this suspicion mav
express in the name of projudice of religion,
language and so on, but the main reason is
that onc is not feeling sure of one’s econo-
mic position. Thercfore, the industrialists
would not like to invest money in these
backward regions because these regions are
not stable, and these regions cannot be
stable unless Government try to get out of
the vicious circle and make a concerted
effort towards industrialisation of these re-
gions.

I hope that the hon. Minister will take
note of this view. It is not that the Indus-
trial Development Minister or the Planning
Minister will be able to do anvthing alone.
There should be proper coordination bet-
ween them. T must say here with a certain
amount of lamentation that there is no
coordination today hetween the Railwav
Ministry and the Industries Ministry and
the Planning Ministry. If we want to deve-
lop the backward regions not onlv in the
caster region but in the entire country,
then there must be absolute coordination
bhetween the Railway Ministry, the Aviation
Ministry, the Power Ministry, the Agricul-
turc Ministrv, the Industries Ministrv, the
Ministryv of Heavy Industries. the Mines
and Metals Ministry and the Planning
Ministry

Therefore, let me urge what had been
urged cven by Mr. Kennedy when he came
ta India, namely that there should be a
proper perspective planning for the entire
north-eastern region. The north-eastern
region is a region of which manv of us dn
not have a nroper erasn. It is a difficult and
neculiar verion. Therefore, not onlv in the
interests of this region but in the interests
of the entire countrv, T plead with the
Government through the hon. Minister that
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they should have a proper and comprehen-
sive planning for the development of the
region. Let me hope that the planning will
not just drop in the bungling of the
burcaucratic machinery but will result in
some time-bound programme for the deve-
lopment of this region.

MR. CHAIRMAN: Bcfore I call the next
spcaker, I would like to point out that as
usual, there is a race against time. The
time allotted was 2 hours, out of which 50
minutes were taken on the last occasion and
1 hour 10 minutes remained today. We
started the debate at 3.5 p.m. and now it
is 4.15 p.m. This mecans that we shall have
to extend the time. We havc to takc up
the second resolution also.

SHRI CHINTAMANI PANIGRAHI:
the second resolution can only be moved.

SHR1 SAMAR GUHA (Contai): Onc
minute would be enough for him.

MR. CHAIRMAN: I quite sec that. But
we must finish this by 5.15 p.m., bccause
at 5.30 p.m. we have to take up the half-
an-hour discussion.  Till 5,15 p.m. we
would have one more hour for this resolu-
tion.

SHRI CHINTAMANI  PANIGRAHI1
(Bhubancswar): Let it be 5.20 p.m. includ-
ing five minutes to me for reply.

MR. CHAIRMAN: Why is he so much
in love with 20 ¢ Let it be 5.15 p.m. The
hon. Minister may take some time to rcply.
By 5.15 p.m. we must finish this. How
much time is the hon. Minister likely to
take?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI PRANAB KUMAR
MUKHERJEE): About 20 minutes.

SHRI CHINTAMANI PANIGRAH!:
1 would take about 7 minutes for reply.

MR. CHAIRMAN:
minutes.

SHRI CHAPALNEDU BHATTACHARY-
YIA (Giridih): 1 would also request that I
may be given five minutes.

MR. CHAIRMAN: So, there has to be a
time-limit on speeches. Except for Shri
Surendra Mohanty who will be speaking
now, for the others, let it be five minutes
for each.

SHRI SURENDRA MOHANTY: Mr.
Chairman, the House must be beholden to
the Mover of the Resolution for his hav-
ing been invited its attention in a ve
pointed manner to an issue of considerable
importance.

Let him have five

(Resn.)

Having said that, I wish to enter a ca-
veat, that Orissa is never a backward State.
The people who were once famous in the
history of India as empire builders, as
carvers and architects of immortal temples,
pucts of rich literature and navigators of
maritime trades refuse to accept that they
can be backward. Orissa’s backwardness
cmanated from the fact that Orissa was one
of the last States to come under the Bri-
tish in the 19th century. It was only in
the later half of the nineteenth century,
when we had  participated in the war of
Indian indcpem’!)cncc in 1857, that Orissa
came under the British. Hence, the British
had wrecked vengeance on us by treating
Orissa as a colony within a bigger colony
that was India. My regret is that the same
attitude is being pursued by Delhi today,
treating Orissa as a colony of the Indian
Union,

SHRI DINEN BHATTACHARYYA: That
is the contention of Shri Chintamani Pani-
grahi also.

SHRI SURENDRA MOHANTY: 1 say
Orissa is not backward, it is not depressed
but it is Delhi which is kecping it back-
ward and depressed.

Thercfore, when we consider this issue,
we have to consider it in proper perspec-
tive. That perspective is the removal of
regional disparity. I wanted the Planning
Minister to be here, not out of any disres-
bect to the Deputy Minister of Industrial
evelopment, who 1 know is competent
enough to handle this debate, but I wanted
to impress on the Planning Minister that
since the First Five Year Plan, one national
desideratum that has remained is the re-
moval of regional disparity. But my regret
is at the conclusion of the Fourth Plan we
arc where we began in the First. Yet we
have taken no meaningful, purposeful step
towards removal of regional disparity.

For removal of regional disparity, we
have to change the occupational structure.
Without it all talk of removal of regional
disparity is sheer moonshine. In Orissa, 90
per cent of the people are still dependent
on agriculture. Agriculture is so precarious
an_occupation since according to figures,
onlv 15.12 per cent of the land is irrigated,
the rest has to depend on a capricious rain-
fall. This is the condition of agriculture,
but depending upon this precarious agri-
culture, 70 per cent of the people are liv-
ing hclow the povertv line. Herein lies the
backwardness, the poverty and depressed
condition of Orissa.

When we think of changing the occupa-
tional structure, how do we do it? By lift.
ing the people cngaged in primitive agri-
culture from land to factories. But what
is the position of factories? In Orissa, we
find that the factories are dwindling. In
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1968, we had 1129 manufacturing factories;
in 1971, it had dwindled to 938. This is
the downward trend.

It is really shameful that the Govern-
ment while acknowledging the fact that 70
per cent of the people qf Orissa are living
below the poverty line, has not taken as
yet any meaningiul step to find out why
the manulacturing units in the State are
dwindling, why no letters or intent and
licences are issued, even though Orissa has
got all the mineral resources and all the
raw materials for processing industiics.

Once of the great drawbacks has been the
lack of infra structure. As you know, Orissa
has got the lowest routcage of railway,
which is of the order of 1700 or 1800 kms.,
and cven though many demands have been
made to open new railway lines, the Gov-
crnment have turned a blind eye to those
demands.

We have asked for a sccond steel plant
because we have the richest iron and steel
deposits, We have manganese; we have all
the nccessary raw materials and resources,
yet, the steel factories could be located else-
where for political reasons and on economic
grounds, on technical grounds, Orissa’s casc
was given the go-by. Now, we hear that a
fertiliser plant will be located in Parad p
and also a shipyard. There scems to be a
competition now in the announcement of
new units for Orissa, perhaps keeping the
next elections in view. This kind of politi-
cal double-crossing . (Interruption) . . .
Otherwise, the Prime Minister  till - the
other day had refused, saying that there
would be no shipyard in Orissa, in Para.
dip.

MR. CHAIRMAN: Will you allow me,
the Chair, to listen to the speech of the
hon. Member? No cross-talk please.

SHR1 SURENDRA MOHANTY: What I
v venturing to submit is, for those per-
who had categorically denied that there
be no shipyard in Paradip, no fertili-
scr plant in Paradip, to suddenly turn
round and talk of new units in Orissa—
though it is welcome—we must say that it
partakes of the nature of political double-
crossing. perhaps keeping the next elections
in view. This kind of very alluring pro-
mises have been made and whether  they
will be fulfilled or not only the future will
show.

Be that as it mav_ what 1 was saying-—
and this is the most important aspect to
which T would like to draw the attention
of the Government—is that as yet we have
not calculated the growth rate for the va-
rious States and territories of the Indian
wnion. 1t had been promised in the first
five vear Plan that an index of disparity
should be worked out and on the basis of
these indices, steps should be taken for the
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removal of regional disparities. You will
be surprised to learn that cven today the
Planning Commission has not worked out
what is the growth rate for the various
parts of the Indian union. Unless we have
the growth rate, how can we identify par-
ticular areas which require specific measures
for removing the disparities and imbalances.

As has been very ably pointed out by the
mover of the resolution, Orissa has got all
the natural resources. It has got all the
water resources; it has got all the human
resources. But what it lacking is a purpose-
ful planning, and when we come to purposc-
ful planning, we find a most uncnviable
position that under the five year plans the
rich States are becoming richer and  the
poor States are becoming poorer.

If you look to the financing institutions,
whether they are the Unit Trust of India,
or the Life Insurance Corporation or the
IDB, you will find most of them invest-
ment go to the rich States like Maharash-
tra, whercas Orissa is being denied its
proper share. For instance, the Life Insu-
rance Corporation's investment in Orissa in
1971-72 was a merc Rs. 6.82 crores; simi-
larly, the Industrial Finance Corporation in
the same period  had  invested  mcrely
Rs. 5.23 crores in Orissa. The Industrial
Development Bank  had invested merely
Rs. 12,72 crores, whercas for States like
Maharashtra and Gujarat, these were much
highr; 10 times and may be 20 times higher.

In a State where the per capita investment
capacity is the lowest, it is for the Govern-
ment and for the financing institutions which
are commanded by the Government to come
to the aid of the people and the entrepre-
neurs and to make investments so that new
units: may grow. But this is the result that
we find; whether it is the LIC, the Unit
Trust or thc IDB or whether they are the
nationalised banks, all are turning a blind
cye on Orissa,

This is at the root of the anger of thc
people of Orissa, They are morc than con-

vinced that the Government of India in
Delhi is  still  perpeuating that colonial
attitude, that colonial economy under

which Orissa had suffered during the Bri-
tish period.

Therefore, while T welcome the hon.
mover's resolution—and 1 pray and hope
that Government will accept it—I sincerelv
expect. and the people of Orissa expect,
that somcthing meanmgful something pur-
poseful, would be donc by the Govgrnment
of India to see that these regional dispari-
ties are removed and not only Orissa. but
the entire castern region which earns a
large mcasure of ioreirn exchange resources
for this country really gets some benefits
and comes at par with the developed areas
of the Indian Union.
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SHRI A. K. M. ISHAQUE (Basirhat): 1
thank the hon. Member Shri Panigrahi for
moving this resohition. 1 assure him of my
support. Any Indian who moves about in
the western part of India féels proud of
India because there is so much of economic
activity in the western part and various
types of engincering industrics arc coming
up. One feels that India is progressing. We,
in the castern region would also like to fecl
the same sense of pride in the east but
development is very much lacking and we
do not have that feeling and we do not
create that feeling in the castern region.
The western part is growing. We are not
envious. But has the western part the infra-
structure  necessary for the growth of in-
dustries? 1t does not have coal or iron
ore. Even then that part of the country
is growing cveryday and it is growing at
the expensc of the eastern part. While coal
and iron orc are abundant in the eastern
part and cngineering industries could have
becn developed very rapidly in the eastern
part, the licensing policy of the Government
of India has been encouraging industries in
the western part, contrary (o the laws of

cconomics. We were never able to follow
the implication of this policy.
The cash crop of the eastern  region,

namely, jute carns foreign exchange for the
country. As early as 1930 a Commission
was appointed which said that the price of
one maund of jute should be equal to the
pricc of threc maunds of rice. Since then
and or of today the price of rice and the
price of jute had almost become equal.
Nothing has been done to retain the hLiFh
price of jute. The Government of India
imposes cxcise duty for exporting jute. The
Government of India carns money by the
toil of agriculturists of the castern zone.
This earning does not go back to this re-
gion for its devclopment. This carning is
never ploughed back for the development
of this industry in that part of the country
or for making rescarch for the improvement
of the quality of the r’mlc. so that we can
face the challenge in the international mar-
ket. Even today most of the foreign exchange
is earned through the export of the jute.
The plants and machines that are coming
arc being installed in some other parts of
India. What part of it is installed in the
castern zonc? Is the case of Qrissa or West
Bengal taken into considcration? Farly this
year, I had beeh to Assam and I did not
find anv industry in Assam. It is a matter
of shame. How can this country progress
together? If one area is devcloped at the
expense of the other, if Guijarat is deve-
loped at the expensc of Assam, are you
not encouraging the feeling to grow in the
minds of people that they are being ex-
ploited for the benefit of others?

This has to he stopped. If we have got
natural resources in one particular part of
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the country, that arca must be developed.
‘That would bring about unity; that would
bring about morc strength; that would
bring about more prosperity for the entirc
country. Steel plants have been installed in
castern parts of the country, in Orissa and
in West Bengal. If production takes place
who will be the beneficiaries? It is the
Indian people who will be the beneficiaries.
Take for example steel. If you get the
steel in Calcutta for Rs. 5 a pound you
do get that steel in Bombay at that very
price. But, take for example, coal. There
is plenty of coal available in West Bengal
and in Orissa as also in Bibar. For carry-
ing coal from Raniganj to Calcutta look at
the tariff that is added to the price of coal.
That will be cqual to the charge that you
have to pay for its transport from Rani-
ganj to Bombay h is eight times the
distance from Raniganj to Calcutta. Has
anybody heard of such a contradiction any-
where?

We, in West Bengal, have cnough  of
textile mills. You know the history of this
region. Bengal used to produce muslin in
hnge quantity which was sold at the price
equal to the weight of gold. Now, cotton
sells merely at Rs. 22 per seer in Bombav
and it is sold at Rs. 70 per scer in Calcutta.
Whv steel sells at Rs. 5 a pound in Calcutta
and at the same price in Bombay as well?
May be, this is the policy of discrimination.
This discrimination must come to an end
for the benefit of the Indian people, for
the all round prosperity of Indian people.
If the Government gives up this policy and
looks upon all arcas of India as equals
then and then only this regional imbalance
of which the Government is so much wor-
ricd about can go. Otherwise this regional
imbalance will be there and that would be
a sore point in the Indian politics.

I wholcheartedly support this Resolution
of Shri Chintamani Panigrahi and sincerelv
hope that the Government of India  will
develop the entire India equally and follow
that policy which would be suited to the
development of all the areas.

st A w® T (9%Y) o Awmefa
TRvaw, § qrfory ofY § geary # gifew
adT FTATE | WY OF doow IfET §
a1 @ &, 9 F 97 @ §, IR shar
feeeft #Y FreeY, Iufedw wer & fawfon
frar 1 & gw gfeewor ®) mom awwAT §
TZ TTEEE WTITE & AN g AW & A
TAAT AT | §F AT A TF q9IA 7 Wgr
2R gu wgt fe aTETSTAT) wiwerai o &
% 77 fagea a9 W oSAE W @
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F FH g A g w2wi & fagIe
FIGXFLETA § HHAYA A F YT I
et H gHEE A7 FX QR AW F1 TF GHA
e & 99 & 97 qe1w g1 aa § |

SHRI TARUN GOGOLl (Jorhay): Sir, al-
though the country has made progress in
various fields, the country is passing through
a most cuthcult period and s conironted
with so many problems. The most impor-
tant problem is poverty and uncuployment.
Fhe problem of uncmployment s becoming
more and more alarming. There has been
an increase of 85.2 per cent in 1972 over
1970. So is the case with poverty, 40 per
cent of our people are living below poverty
line. Availability of food and clothing has
declined because of the slow progress in
the ficld of agriculture and industry. It is
q matter of concern that therc is no uni-
form progress or development in the licld of
agriculture and particularly in the field of
industry. Although onc of the main objec-
tives of Governmient is removal of regional
disparity, in fact there is still regional im-
balance in the matter of cconomic devglop-
ment and as a result of which some States
are left behind  while other States have
made considerable progress. Particularly the
States from the castern side, namcly, Bihar,
Bengal, Orissa, Assam, Nagaland, Manipur,
Tripura and the hill States are lagging far
far behind even though these are the States
which have got mincral and other natural
resources and development potentialitics. In
spite of all this, thesc States are still lagg
ing behind while other States which have
less devclopment potentialitics have deve-
loped much and madc faster progress in the
field of industry. The rcason is that these
are the States which have been bencfited by
the five ycar plans and by the assistance of
the public financial institutions.

Coming to my State of Assam, it occupics
a strategic place in the whole of India.
It is a State which is the largest producer
of tea and tea is the sccond largest foreign
exchange-carner in the country. It is the ma-
jor industry in Assam and the whole progress
of Assam is linked up with the progress of
the tea industry. It provides employment
for five lakhs of people. There has not been
much of improvement of this industry
though there is great scope for its develop-
ment. ‘The quality of teca has not improved
and the export of tea has declined. There
is discrimination in the imposition of excise
duty. While in other parts of the country
the excise duty is 25 paise, in Assam it was
raised to Rs. 1.15.

Coming to oil, Assam is known to have
the largest deposits of oil and natural gas,
much morc than Gujarat. While Assam
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crude oil, Gujarat has got only 62.02 mil-
lion tons. While Assam nas got 42,460 mil-
hion cubic metres natural gas, Gujarat has
got only 16780 million cubic metres. In
spite of all this, these industries have not
developed as much in Assam as they de-
scrve to be. Kven though crude ol in
Assam  was discovered in 1950, it toouk
ten long years to establish the first refinery,
the Gauhati rcfinery, and that too after a
great agitation, Now the capacity of the
Gauhati refinery is not as much as we want
1t to be. It should be increased. We have
a petro-chemical complex  at  Bongaigam.
Considering the resources of Assam, the ca-
p(;laci(y of that complex should be increas-
ed.

Now I comc to the financial assistance
received by Assam from the public financial
institutions. The contribution of the Indian
Development Bank to Assam is only 0.10
per cent while the contribution of the Agri-
cultural Relihance Corporation is 2.87 per
cent and that of the Industrial Finance
Corpotation 2.28 per cent, This is the low
amount of assistance which Assam is receiv-
ing from these institutions.

An respect of infra-structure like comunu-
nications, railways and electricity and power
my State has got the lowest priority.

In the country there are about 30,000
km. of broadgauge lines, but in my State
the percentage is very negligible, only a
small distance up to Bongaigam. These arc

the most backward arcas in the country
and unless the Government come in a
big way to assist these arcas to

come up they will continue to remain back-
ward. And 50 long as one part of the coun-
try remains backKward, there cannot be any
unity and there cannot be any integrity.
For the purpose of unity and intcgrity the
first and foremost thing is that all parts of
the country must be developed cqually and
looked after cqually so that there is no
discrimination.

That fecling is also onc of the most
important factors for the purpose of achiev-
ing the object of national integration or
national unity.

It is also hcartening to lecarn that the
Government has realised the importance of
developing that arca. They have establish-
cd a North-Fastern Council. Unless the
Council is provided sufficient assistance,
just establishing a Council for the develop-
ment of that area will not serve any pur-
pose.

1 hope, the Government will sce that all
the backward arcas throughout the country
receive due consideration.

With these words, T extend my support
to the Resolution moved by my hon. friend,

have a deposit of 69.27 million tons of Shri Chintamani Panigrahi.
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SHRI SAMAR GUHA (Contai): Mr.
Chairman, Sir, this Resolution is really an
expression of agony not only of Orissa but
ot the whole of eastern region. By ‘‘castern
region”’, 1 mean Orissa, Bihar, West Bengal,
Assam_ ‘Tripura, Meghalaya, Arunachal and
other small States, like Nagaland, Manipur
and Mizoram.

1 will not make any spcech today, but 1
ox:g want o draw your attention to facts
and figures. Taking Jute, tea, iron ore, coal
and other minerals, like, inica, manganesc
and also iron and steel industries, cngineer-
ing industries—taking all these together,
perhaps the eastern region makes the largest
quantum of contribution of national “in-
come to our country. But what to speak of
wproportionate return of benefit it does not
set even equitable financial and other bene-

ts from the Centre.

1 will not make any speech but I will
only cite certain statistics and most of the
statistics 1 have got in reply to my Ques-
tions put to the Government during the
budget session. I will quote only a few
replies to my Questions.

According to a reply to my Question, 69
lakhs of registered uncmployed educated
youths are there in the whole of our coun-
try out of which 14.7 lakhs arc in West
Bengal alone which means 22 per cent of
lolai‘ educated unemployed. If you take the
whole of the castern region, it will be
about 87 lakhs. But, unfortunately, under
the Central crash programme of employ-
ment, not even 20 per cent of the benefit
has gone to the castern rcgion.

‘Yhen, although there are many denials
from the Centre, thc West Bengal Govern-
ment has made a complaint that during the
last three years, Rs. 800 crores of capital
has been shifted from West Bengal to out-
side. A large number of industries have
been allowed to shift from West Bengal to
outside,

In reply to my Question, the Government
has given a list of 160 enginecring and other
units in West Bengal in which there is
idle capacity. They have admitted that there
is idle capacity in these industrial units,
which can be utilised. They have said:

...... there is some idle capacity in
West Bengal in respect of industries, such
as, electric motors, commercial vehicles,
road rollers, railway lcaf springs,. indus-
trial machinery and auto ancillaries.”

Instead of trying to utilise the idle capa-
c.ty, in reply to my question, they have
given an intercsting reply and the replyog/
that new licences have been given—alm
the same industrics outside West Bengal.
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reports are given in the Weekly Bulletins
of Industrial Licences, Import Licences and
Export Licences; the weekly Indian Trade
Journal and the monthly Journal of Indus-
try and Trade” to avoid identification of
these licences outside West Bengal. I have
got a lot of data Which gives tigures that
arc  fantastic. Although idle capacity is
there, similar licences for same industries
are given to other western regions.

About foreign companies having more
than 50 per cent equity capital, in reply
to one of the Questions, the names of 16
companics are¢ given and all the 16 com-
panies are located in Bombay.

Coming to rural electrification which is
the basc not only for agricultural growth
but even for small-scale industries and, ulti-
mately, large-scale industries also, fantastic
figures arc given. Take, for instance,
1969—72 figures.

The figures in respect of pumpsets ener-
sised arc: Assam only 50, Orissa 592, West
engal 291, Andhra Pradesh 99,300, Har-
yana 55,800, Maharashtra 1,14,000, Mysore
58,000, Punjab 37,000, Tamil Nadu 1,84,000,
Uttar Pradesh 84,000. There is no necessity
for making any comments. The disparity is
50 obvious,

. 1 now come to the number of closed
industrial units showing the position as on
31-10-1972. In the case of *West Bengal it
was 234, Assam 2, Orissa 4. West Bengal
has the largest number in this regard, aud
no substanual cffort has been made to re-
open these closed industrial units,

I now come to the financial assistance
given by IDBI to various States. Here also
the disparity is very much. This is in res-
pect of 1971-72. In the case of refinance,
the figures are: Assam Rs. 12 lakhs, Orissa
Rs. 31 lakhs; West Bengal Rs. 63 lakhs,
Bihar Rs. 82 lakhs, Gujarat Rs. 878 lakhs
Himachal Pradesh Rs. 128 lakhs, Kerala
Rs. 100 lakhs, Maharashtra Rs. 550 lakhs,
Mysore Rs. 230 lakhs and Tamil Nadu
Rs. 275 lakhs. Comments are unnecessary.

Coming to the distribution of financial
assistance to the different States, the figures
for 1971-72 are: Assam Rs. 6 lakhs, Orissa
Rs. 134 lakhs, West Bengal Rs. 103 lakhs,
Maharashtra Rs. 684 lakhs, Mysore Rs. 182
lakhs, Uttar Pradesh Rs. 268 lakhs. Com-
ments are unnecessary.

The number of industrial units is back-
ward areas sanctioned concessional finance -
by financial institutions by 81-12-1972 in
respect of various States is: Assam 4, Orissa
15, West Bengal 5, Guijarat 93, Haryana 37,
Maharashtra 53, Mysore 52. Comments are

The Minister has referred to me that “‘theseunnecessary.
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1 now comeé to housing scheme. The grants
sanctioned (o the various States for 197273
are as tollows: Orissa Rs. 2.10 lakhs, West
Bengal Rs. 4.85 lakhs, Bihar Rs. 11.45
lakhs, Gujarat Rs. 76 lakhs, Kerala Rs. 205
lakhs, Maharashtra Rs. 41 lakhs, ahd Mysore
Rs. 59 lakhs. Comments are unnecessary.

The State-wise break-up of Scheduled
Commercial Bank's advances to farmers as
at the end of June 1972 is as follows: Assam
Rs. 82 lakhs, Orissa Rs. 99 lakhs, West
Bengal Rs. 1,000 lakhs, Gujarat Rs. 2,800
lakhs—this is a rough figure—, Kerala
Rs. 1,400 lakhs, Maharashtra Rs. 4,769
lakhs, Mysore about Rs. 3,000 lakhs, Tamil
Nadu about Rs. 3,600 lakhs. Comments are
unnecessary.

About import and export figures, what
a horrible figure it has pointed for the
Eastern region .

17 hrs.
MR. CHAIRMAN:

SHRI SAMAR GUHA: | am not making
any speech. I am just giving the informa-
tion that I got in reply to my questions.

By Agricultural Refinance Corporation,
the commitment is: Assam—Rs. 1.02 crores,
West Bengal—Rs.  1.60  crores, Tripura,
Mcghalaya and Nagaland—Nil, Maharash-
tra—Rs. 17.68 crores and Mysore—Rs, 29.85
crores.

Please conclude.

MR. CHAIRMAN: You give only the
lowest and the highest figure.

SHRI SAMAR GUHA: Then with regard
to the commitment by the Agricultural Re-
finance Corporation of the Reserve Bank of
India with regard to State-wise schemes is:
Assam—Rs. 0.18 crores, Orissa—Rs, 1 crore,
Woest Bengal—Rs.  0.04  crore, Gujarat—
Rs. 12.10 crores. Punjab-—Rs. 5.13 crores,
etc. Sir, I do not want to burden you with
any speech. This is all in reply to my
questions . . .

MR. CHAIRMAN: You should consider
that there are others also who wani to speak
and I have to call the Minister to reply.

SHRI SAMAR GUHA: Then, what is the
number of backward areas chosen by» the
Government for development? 1 just give
you the figures. For Andhra, they have
identified 11 areas. Asam—2 areas. Maha-
rashtra—17 areas, Madhva Pradesh-—14
areas, Gujarat—37 arcas and Orissa—2
ateas, UP—10 arcas, West Bengal—only one
area.

Lastly, my concluding comments . . .

MR. CHAIRMAN: No comments.

SHRI SAMAR GUHA: Only last com-
ment. As I have said, I started saving that
the largest quantum.of national income for
the centre.is contributed from this eastern
region and what in return they get—I have
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quoted from the Government figures. There-
tore, I request the hon. Minister to consider
that this 1s a serious matter of disparity
and the Central Government should con-
sider whether equitable distribution of na-
tional wealth and cquitable benefit is going
to the eastern region also. 1 do not grudge
the development of other regions, but ours
is a country having a natignal policy. There
should be harmonious, synthétic and equit-
able distribution of income, opportunities
and benefits to all States. My statistics have
shown' cnough to justify this remark.

SHR! CHOPALENDU BHATTACHARY.
YIA) (Giridih): In the context of popula-
tion cxplosion in the castern region, a sort
of the Alice in the Wonderland picture has
emerged where you have to do all the
running just to remain where you are and
if you cannot do the running, you slide
back and you regress. That has been the
picture of the past 20 years of development
of this castern region that has brought
about regional variations. The rich have
hecome richer and the poor régions have
become poorer. That is the sum total that
has been brqu;ht out very clearly by the
two monographs published by the Plann-
ing Commission itself.

As a result of this, the Eastern Region
has been losing a sense of participation
and of belonging and  a  sclf-generating
growth and frustration and alienation stalks
this region. Just as ‘Garibi Hatao' means
cquahity reasonable equality. between  the
rich and the poor, so also this holds good
as between rich and poor regions as it s
hetween vich and poor nations.

But we have no data anchal by anchal,
block by block and regarding per capita in-
come, productivity and production of food-
grains, of rate of savings and rate of invest-
ment in that anchal itself, the level of un-
cmployvment and conscquently regional varia-
tions. As against the total per capita con-
sumption of Electricity of the all Indja
average of 84 units, in Bihar, the per capita
consumption of electricity comes to 8. We
can describe how this has come about. There
arc columns of statistics which have been
rattled off by my previous speakers. My
time is very limited” and 1 will not like to
go into the details, I wish to say about some
policy decisions. Matching-grant policy is onc
such dangerous policv. If a State gives Rs. 20
crores, Planning Commission will plough
in another Rs. 20 crores. Richer States al-
wavs got more, Poorer States got less, The
end-result. of this' policy of matching-grant
which was presented to promote selfreliance
really ended by increasing disparities of re-
gional development.

I will give you one cxample relating to
cooperative financing. The overdues to Re-
serve Bank by Statc Cooperative Banks. In
197071 works out as foflows.
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Maharashtra—241 crores.
Gujarat—176 crores.

Tawmilnadu—130 crores.
Andhra—110 crores.

Bihar—27 crores.
West Bengal—22 crores.
Assain—Only 5 crores.

These overdues have adequately primed the
pumps of economy of those regions whereas
of the eastern region, the pumps were not
primed at all.

I come trom the region of Chotanagpur
where the total income is hardly Rs. 30 to
Rs. 40 per acre. The people just now in some
regions are literally living on tree leaves.
20 vears of planning has not benefited this
region. No infra structure is there; no elec-
tricty is there; no ncw cropping pattern are
there, such as supflower, sovabean, virginia
tobacco and all that. There were enormous
possibilities which these locust yeurs have
eaten. We have to take purposeful action to
remove these regional variations. How can
India reach its destiny unless all these regions
move forward? Thank you.

THE DEPUTY MINISTER THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 PRANAB KUMAR

MUKHER]JEE): While listening to  the
speeches on the Resolution moved by mv
hon. friend Shri Chintamani Panigrahi, it
seems to me that perhaps in the main con-
tention of the speeches and the points made
by hon. members, and the idea of the gov-
ernment on the development of the back-
ward region there is no substantial diffcrence.
At the same time it is a fact that large num-
ber of statistics have been quoted and it is
verv difficult for me in what context these
statistical figures have been mentioned. 1
do not want to challenge their validity but
at the same time 1 am to submit that the
figures which arc with me are at variance
with some of the tigures quoted by some of
the hon. Members.

If we start with the presumption that an
arca has been devcloped at the expensc of
the other perhaps that line of argument
would lead us to a very dangerous conclusion.
It has already been pointed out by some
hon. Members even in a particular arca
there are certain areas which are aflluent
and which are backward. There are certain
pockets which are industrially and econo-
mically developed and at the same time a
neighbouring area is not so sound from eco-
nomic point of view. If we start from this
presumption that at the expense of the
other area one area has been dcveloped per-
haps it would lead us to that point in which
the whole structure will be shattered and
broken into pieces. If we stick to this sort
of argument that at the expense of the Eas-
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tern region Western region has developed
perhaps it would be very difficult for the
States of the Eastern region itself to refute
the argument that at the expense of other
garts some States of the Eastern region have:
ecn developed.

No doubt, there are problems of the back-
ward areas. For the solution of those prob-
lems certain broad guidelines have been men-
tioned in the mid-term appraisal of Fourth
Five Year Plan and in the approach paper
to Fifth Five Year Plan. According to the
rccommendations  and -observations of the
Pande Committee certain areas have begn
identified as backward areas and those back-
ward areas have been surveyed by various
agencies for their industrial  potentialities,
economic development, arrangements through
which these areas may be established on a
firm economic footing have been looked into
and certain broad principles have also becn
enunciated.

With your permission I can mention some
of the broad guidclines which have been
taken up in regard to the tribal areas. It
has been pointed out that Orissa, which is
the crux of the discussion, there is a large
number of population belonging to  the
tribal people. For the development of tribal
arcas Rs. 82,5 crores have been allocated
during the Fourth Plan for 489 tribal deve-
lopment blocks under the Centrally spon-
sored schemes, Regarding  rural  electrifica-
tion, T can tell vou. a rural electrification
corporation has been set-up recently and gave
finance on concessional basis to State Elec-
tricitv Boards to implement their schemes for
backward areas. Special programmes of large
magnitude are being implemented for the
benefic of the weaker section in the rural
population and, as such, 46 Farmers deve-
lopment agency projects; 41 sub-marginal
farmers development agency projects and 24
projects for farmers in dry areas have been
sanctioned.

An amount to the extent of Rs. 100
crores has already been provided for the
integrated programme of road works in 54
chronmically  drought-affected  areas. Apart
from that, for rural unemployment scheme,
under the provisions, Rs. 50 crores has been
allocated. I am mentioning these things not
only to point out that something has been
done, but to impress upon the hon. Mem-
bers, through vou sir, that Government are
taking a serious note of backwardness and
backward areas, and mcasures are being
taken in right earnest to fiight out, these
problems.

At the same time, what should be the
criteria for the development of backward
regions? If we merely inject certain indus-
trial units or initiate certain projects or take
up certain schemes, would it be sufficient
to develop the backward regions? If we look
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at the economic development of the coun-
try, we cannot forget that the entire econo-
mic structure of this country was base on a
colonial system in whjch certain areas were
developed, having the interest of locational
economic advantage and the interests of
foreign rulers in view. In a country like
ours, there was no other alternative but
to accept, in spite of our unwillingness,
some of these phenomena, some of the re-
sultants of that economy, as a result of
which the country was liberated, even on
that day certain areas were economically
backward and certain areas were economical-
Iv advanced. During these years, if we say
that nothing has been done to do away
with the backwardness of these arcas, per-
haps, it would be unfair and unkind.

It has been pointed out that most of the
castern regions have been neglected. Even
the word ‘colonialism’ has also been used.

MR. CHAIRMAN: The hon. Minister
may refer or may not refer to the points
raised by those hon. Members who are not
present in the House now.

SHRI PRANAB KUMAR MUKHER]JEE:
One hon. Member who had raised it is
presan e

MR. CHAIRMAN: When the Members
who had made certain points are not present
in the House what 1s the necessity to
refers to those points? He may refer only
to those points which were raised by hon.
Members who are present in the House
now.

SHRI PRANAB KUMAR MUKHER]JEE:
I can only point out that so far as Bihar
is concerned. a sum to the extent of
Rs. 1800 crores was invested in Central pub-
lic sector projects, which is the biggest one
so far. Bihar stands first, so far as public
sector investment from the Centre is con-
cerned and West Bengal stands third in this
regard.

It has been pointed out that licences
have not been issued to the States,
and various statistical data have been
quoted. I do not like to go into all those
things in detail . T would onlv point out
some of the recent figures regarding the
Central assistance to Plan allocation which
would clearly point out that there is no
scope for discrimination while making al-
location- from the Central resources. Among
the Eastern States, in Bihar, the Central
assistance for the annual plan of 1973-74
was Rs. 77.78 crores, while the State's own
resources came to -Rs. 55. 26 crores. In the
case of Orissa, the corresponding figures
are 37.03 crores and Rs. 28.57 crores re-
spectively in the case of West Bengal, thev
are Rs. 50.89 crores and Rs. 40.97 crores
respectively. As regards some of the advanc-
cd States which have been mentioned, in
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the case of Maharashtra, for instance, Cen-
tral assistance which was provided was
Rs. 56.60 crores in the case of Bihar, the
figurc was Rs. 77.78 crores, in the case of
Assam Rs. 45.84 crores and in the case oOf
West Bengal Rs. 50.89 crores.

It has been pointed out that while identi-
fying backward areas, discrimination has
been made. Out of 87 districts declared
backward and entitled to 10, now 15 per
cent outright subsidy grant out of these
schemes, the following are the States belong-
ing to the eastern region: Bihar 6 districts,
Orissa 6 districts. West Bengal & districts. For
assistance on concessional rates from financial
institutions, the figures are: Bihar 9 dis-
tricts, Orissa 8 districts and West Bengal
all 18 districts except Calcutta, Howrah and
24-Parganas. As for licences, Orissa  has
been provided 15, Bihar 64 and West
Bengal 179 during 1970—72.

A complaint has been made that some of
the factorics registered and working there
have come down. I would like the hon.
member to pass on those statistics if he has
them with him to me so that I can get
them verified and correct my statistics. But
the figures 1 have with me relating to facto-
rics registered with the Directorate of In-
dustries of course, the State Directorate are:
Bihar 600 in 1961, 16,895 in 1972; Orissa
14.000 in 1961, to 2967 do to day; West
Bengal 8,022 in 1961 and 29.187 now.

As regards  advances to small scale in-
dustries bv the scheduled commercial banks,
1 would like to quote certain figures. In
1968, Assam obtained sanction of Rs. 2.06
crores for 141 units and in 1972 it got
sanctioned Rs, 7.95 crores for 1,118 units.
Bihar got sanctioned Rs. 4.54 crores for
855 units in 1968 and Rs. 18.86 crores
for 2.178 units in 1972. For West Bengal,
the figures are: 1.686 units sanctioned
Rs. 25.08 crores in 1968 and 7,026 units
sanctioned Rs. 72.8% crores in 1972, The
same is the casc with other financial assis-

tance.

In this connection, keeping an eye on the
special problems of West Bengal. the In-
ustrial Reconstruction Corgoration of India
has been established. It is the main job of
the Corporation to sec that the West Bengal
units sick or closed are converted into vi-
able units. Out of the assistance given by
the IRCI, 95 per cent goes to the units in
industrial scctors in West Bengal.

Thercfore. if assistance from the IFC or
the IDBI is not according to the proportion
in other States, should I come to the con-
clusion from those figures that West Bengal
is neglected and other areas are being de-
veloped at its expensc? At the very outset,
I pointed out that I cntirely agree with
members that cach and everv back-

hon.
ward areas of the country should be
developed.
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There is no second opinion on it. There
are no two opinions on it. Each and every
part of India should be equally developed.
And for that, what sorts of arrangements,
financial, institutional, plant, etc., are to be
made, are being made, and 1 can tell you,
and through you, the hon. Members of the
House that the Government of India has
taken up the problem of the backward
areas with all  seriousness. It has been
pointed out that the big houses, the large
house—and the licepsing policy—are not in
favour of development of the backward
areas. It has béen pointed out that if any
large housc wants to establish any industry
in the backward regions, it will be given
preference; the large house will be given
preference even if they want to establish
the industry in the backward region. But
should we not develop the infra-structure
there?

1 can tell you in this connection that the
West Bengal Government has taken up a
decision to build up the infra-structure in
all the backward areas. If the various State
Governments can institute the infra-struc-
ture and taken up the building of the infra-
structure, it ‘will be good. And infrastruc-
ture, does not mean merely Railway link, it
means various things like providing electri-
city, providing roads_ cstablishing industrial
cstates, etc. These things have to be
developed.

1 have, alrcady mentioned some of the
programmes in which assistance is being
directly given by the Centre. Even for the
planning machinery, for the establishment
of planning institutions, two-thirds of this
expenditure is met by the Government of
India. Therefore, if the State Governments
want to establish these institutions, for
‘maintaining these  institutions, they will
get assistance  from the  Government  of
India. hd

In view of this, 1 can tell the hon.
Members that the Central Government is
serious and it is taking all measures for
‘the devclopment of the backward areas.
In view of this, I would request the hon.
‘Member, the mover o the resolution, to
withdraw the resolution.

SHRI  CHINTAMANI PANIGRAHI
{Bhubaneswar): Mr. Chairman Sir, I am
grateful to the hon. Members belonging to
all sections of the House who have ex-
tended their overwhelming support 1o this
resolution. 1 think that the Government in
their  wisdom should have accepted this
Tesolution  because it was so simple and
innocuous. It is jhst a request to the Gov-
ernment to develop the backward regions
in the eaStern area. I thought that the
Government should have accepted the re-
solrtion,
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.1 wag very happy when the Deputy
Minister was given thé responsibility to
reply to this dcbate, though I thought
that Mr. Dharja or the Planning Minister
could have ceme here to reply to the de-
bate and then they could have done jus-
tice to this debate. However, I thought
that a chance was given to the Govern-
ment to explain to, the people of back-
ward areas, especially knowing fully well
what is coming in Orissa. At the time
when, the Government should have come
forward with certain proposals for the
development of Orissa, they have lost this
opportunity.

However, I would just like to briefly
mention—you have given me only five
minutes’ fime—to bring to the notice of
the hon. Minister, certain points. 1 do
not know whether he has read the ap-
proach paper of the fifth five year Plan
very seriously. In the approach paper of
the fifth five year Plan, it has been said:

““The development of backward regions
assumes critical importance in view of
the emphasis  laid on increasing the
level of living of the lowest 30 per cent
ol the population, a significant portion
of which is  found in the backward
areas.”

Therefore, this is the crux of the pro-
blem, and the Planning  Commission is
really giving scrious attention to it, but
that seriousness was not well revealed 'n
the reply ot the hon. Minister.

Her
as Or

I would like to point out that so far
sa is con¢erned, 80 applications for
industrial licences  were  received  from
Orissa, and only 15 licences were granted
durjng the last three years, 1969 to 1971.
The Cement Corporation of India had re-
ccived a proposal from the Government of
Orissa for the setting up of a cement plant
in Orissa, and for the last three or tour
vears it is pending with the Cement Cor-

g
1Y

poration of India. The Government of
India also is not taking as much inte-
rest as it should take so that the cement

plant could come up. Government should
give thought to this problem. In this
House there was a debate on the setting
up of a jute mill in Orissa and the Minis-
ter of Foreign Trade Shri L. N. Mishra
promiscd in this House that a jute mill
would be  set up soon. Since. then two
vgars have passed. and nothing has hap-
pened. That proposal should” be imple-
mented  soon.

81 applications for licenses apd letters
of intent from Orissa are still pending with
the Government and have not been clear-
ed. In answer to a question it was stated
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that the process was laborious and there-
fore it took a little time. 1 hope the hon.
Minister will try to clear these letters of
intent and ljcences pending with the Gov-
ernment, They refer to the setting up of
plants for sponge iron, shoddy yarn, pa-
per and pulp, soap, refractories etc. The
licenses should be given.

The demand for a sccond steel plant in
Orissa is pending with the Government.
We got a very favourable answer when
the Prime Minister went to Orissa and in
this House also. Orissa has rich deposits
of iron ore. So this should be considered
in the Fifth Plan. I thought that the hon.
Minister would throw some light on the
progress that has been made because a
Committee had been appointed to go into
the location of the future steel plants. 1
wanted to know what the Government had
done for underiaking locational survey
otc. for future steel plants. The work
should start even in the Fifth Plan.

Lastly I want to mention this. Res-
pected Ministers like Dharia and Dhar—
the names sound similar—have mentioned
a particular sum for the development of
the backward regions, but the approach
paper to the Fifth Plan does not clearly
mention the figure. Mr. Chairman, you
also belong to the backward region and
there was a conference of Members of
Parliament and we had approached the
Prime Minister, the Planning Minister
and other Ministers also and they have
gone on record that Rs. 8,300 crores had
been allotted separately for the develop-
ment of the backward regions, but that
has not been mentioned in ‘the approach
paper. 1 think this should be mentioned.
Secondly Rs. 3,300 crores is insufficient
and this sum should be raised to Rs. 8,000
crores. The outlay on the Fifth Plan
is estimated to be Rs. 51,000 crores. The
value of the rupee is only thirty five
paise and so it would increase to Rs. 61,000
crores if you actually want to achieve what
you have planned and it may even go up
to Rs. 71,000 crores, the way the prices are
rising.

I would have been glad if the govern-
ment had accepted this resolution. My
friend has requested me to withdraw this
resolution. 1 request your permission to
do so. I thank the hon. Members who
had given overwhelming support to this
resolution. Though I am withdrawing the
resolution, 1 hope the eastern region of
India will develop very soon with the
amistance of the Central Government and
the Planning Commission so that at the
end of the Fifth Plan no-body would com-
plaim that the benefits of planned deve-

cipation in preparation and implementation of Fifth

Plan (H.A.H. Disc.)

lopment were not as widespread as they
were expected to be and that the benefits
had not gone to all sections of the people.

MR. CHAIRMAN: Has the hon. Mem-
ber leave of the House to withdraw the
resolution?

The Resolution was, by leave, withdrawn

17.35 hrs. )
RESOLUTION RE: PEASANT DOCTORS

DR. G. S. MELKOTE (Hyderabad): Sir
1 beg to move the following resolution:

““This House welcomes the scheme of
Pecasant Doctors to serve the rural po-
pulation and wges upon the Govern-
ment o take steps to implement the
same  expeditiously.”*

1 have pleasure in mentioning that
during the last two or three vears cer-
tain significant developments have taken
place.

MR.
nest

GCHAIRMAN:
time,

You can continue

17.36  hurs.
HALF-AN-HOUR DISCUSSION

PrOPLE'S  PARTICIPATING IN  PREPARATION
AND IMPLEMENTATION OF FIrTH PLAN

MR. CHAIRMAN: We shall take up
half-an-hour  discussion by Shri Samar
Guha. There are four Members who want
to ask questions and they must be given.
five minutes, So, Samar Guha may take
ten minutes.

SHRI SAMAR GUHA (Contai): Fifteen
minutes should be given to mc,

Sir, Lenin will be remembered by the
whole humanity-—not only as onc of the
greatest revolutionaries of our century but
also as the intcegral father of platned eco-
nomy for evolving the concept of plan-
ning. Had he lived his full life, perhaps,
his idea of ‘All Power to Sovicts’ would
have given a different orientation to the
concept as also the structure of planning
in Sovict Russia. After him, the planning
got a completely different orientation—a
totalitarian orientation in Russia—at the
cost of millions of lives and at the cost
of the sufferings of millions more in the
concentration camps and slave camps in
Siberia. .

MR. CHAIRMAN: Just a second. Are
we dealing with Planning in Soviet Rusiisy



